THE  MIMISTER OF STATE IN THE MINISTRY OF HOME  AFFAIRS
(SHRI' MULLAPPALLY RAMACHANDRAN): (a) to (c¢) The Government has approved
construction of fencing, roads, floodlighting and creation of Border Out Posts (BOPs) as a long
term measure for strengthening the security of international borders with the neighbouring
countries. Action Plan-1V is a sub-component for the year 2010-11, as part of the long-term
initiatives taken by the Government. Because of the field level practical problems like delay in
land acquisition, statutory clearances under Forest and Wildlife Acts, redressal of public
grievances, construction works within 150 yvards of International borders, difficult riverine, low-
Iving and hilly patches, etc., there is delay in completion of the project in some stretches. ltis a

continuous and ongoing work.

For the development of border areas of the country, a supplemental scheme namely,
Border Area Development Programme (BADP) is under implementation. This programme
covers 362 border blocks of 94 border districts of 17 States located along the international land
border. The schemes and projects are selected by the concerned State Governments and their
implementation is also being done through State Government agencies. The entire allocation of
Rs. 691 crore for the year 2010-11 has been released to the States. The BADP is also a

continuous programme.
Proposal to amend Motor Vehicle Act
1467. DR. BHARATKUMAR RAUT: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the Maticnal Crime Records Bureau (NCRB) in its report recently revealed

that Mumbai records highest number of road accident deaths;

(b) whether it is also a fact that higher number of pedestrians are killed in Maharashtra as

compared to other States;

(c) the details of road accident deaths, year-wise for the last three years occurred in the

metropolitan cities; and

(d) whether Government proposes to amend the Motor Vehicle Act to reduce the road

accident deaths in the country”?

THE  MINISTER  OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
(SHRI GURUDAS KAMAT): (a) According to National Crime Records Bureau (NCRB), which
compiles data relating to various crimes in the country, Delhi records the highest number of
deaths in road accidents i.e. 1789, 1736 and 1567 respectively during the years 2007, 2008 and
2009.

(b) The number of pedestrians killed in various States and Union Territories during the

years 2007, 2008 and 2009 are given in Statement-1 (See below).
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(c) The details of mega city-wise cases reported, persons injured and persons died in

road accidents are given in Statement-Il (See below).
(d) ‘es, Sir.
Stafement-/

State/UT-wise distribution of Pedestrians killed during 2007 -2009

Sl. State/UT 2007 2008 2009
No.

1 2 3 4 5
1. Andhra Pradesh 864 742 508
2. Arunachal Pradesh 0 5 5
3. Assam 107 125 117
4. Bihar 101 15 278
B Chhattisgarh 166 213 190
o. Goa 68 57 65
7. Gujarat 540 640 627
8. Haryana 412 461 659
9. Himachal Pradesh 16 43 26
10.  Jammu and Kashmir 51 5 62
1. Jharkhand 112 90 100
12.  Karnataka 602 501 503
13. Kerala 1028 1295 17201
14.  Madhya Pradesh 617 Q09 1196
15.  Maharashtra 1748 1800 1742
16, Manipur 15 4 4
17. Meghalaya 1@ o) 17
18.  Mizoram 0 0 0
19.  Magaland 12 12 3
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1 2 3 4 5
20.  Orissa 74 130 147
21.  Punjab 113 131 156
22. Rajasthan 745 687 61
23.  Sikkim 0 0 1
24.  Tamil Nadu 434 662 178
25,  Tripura 14 10 59
26.  Uttar Pradesh Q37 899 1328
27,  Uttarakhand 29 44 45
28. West Bengal 482 0 600
TOTAL (STATES): 9396 0685 10540
Union Territories
29.  Andaman and Micobar 9 3 0
Islands
30. Chandigarh 40 43 58
31.  Dadra and Nagar 0 4 i
Haveli
32.  Daman and Diu Q 0 0
33.  Delhi (UT) 563 589 500
34. Lakshadweep 0 0 0
35.  Puducherry 108 0 0
ToTaL (UTs): 729 039 569
TOTAL (ALL INDIA): 10125 10324 11109

Souwrce:*Accidental Deaths and Suicides in India’
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Statement-lf

Mega City ~wise distribution of road accidents, injuries and deaths during 2007-2009

sl State 2007 2008 2000
No.

MNo. of Persons Persons MNo. of Persons Persons MNo. of Persons Persons

cases injured died cases injured died cases injured died
1 2 3 4 5 6 7 8 o 10 1"
1. Agra 510 510 510 260 260 260 082 852 405
2 Ahmedabad 20 0 20 21 0 21 27 0 27
3. Allahabad 121 28 104 443 179 412 463 193 429
4, Amritsar 56 9 56 37 0 37 26 0 26
5. Asansol 121 104 90 149 36 135 135 69 163
. Bengaluru 8418 6591 961 7773 6180 865 6872 5705 742
7. Bhopal 3371 3082 248 2719 2535 147 3710 3545 P
8. Chennai 6888 7238 1146 6133 4044 629 5060 4262 508
9. Coimbatore 1494 1437 285 1377 1313 312 1008 974 282
10.  Delhi (City) 9331 7601 1780 7426 6621 1736 6490 4035 1567
11.  Dhanbad 176 206 69 136 m 73 400 561 235




1 2 3 4 5 6 7 8 9 10 n

12.  Faridabad 597 597 309 830 50 329 755 568 286
13.  Hyderabad 2702 1047 506 2865 2560 485 2497 2257 381
14, Indore 233 44 233 264 55 264 260 26 260
15.  Jabalpur 1308 1342 85 1490 1333 157 1547 1547 177
6. Jaipur 2642 2441 505 2472 2247 554 2350 2184 529
17.  Jamshedpur 325 356 15 289 282 105 426 363 171
18.  Kanpur 629 389 544 811 419 629 925 458 691
19.  Kochi 2771 2869 180 2374 2374 173 2043 2107 155
20.  Kolkata 2721 2083 462 3004 2582 421 2042 2423 417
21, Lucknow 150 755 51/ 1337 803 534 1421 803 530
22, Ludhiana 50 0 51 51 0 52 47 0 a7

23, Madurai 661 0 106 663 635 142 556 516 126
24.  Meerut 802 789 354 964 057 437 887 696 376
25, Mumbai 4544 3062 891 3076 3363 840 3926 3438 772
26, Nagpur 1857 1460 278 1710 1283 305 1544 1178 279
27, MNasik 2001 1801 219 2012 1918 200 2772 2699 206




1 2 3 4 5 b 7 8 @ 10 1

28. Patna 213 15 93 17/ 75 42 315 123 81

29.  Pune 2471 2240 552 1925 155Q 508 1844 1546 523
30. Rajkot 1289 1444 M7 1463 1494 143 1232 1305 95

31, Surat 1222 Mne3 259 1226 1120 245 140 my7 217
32.  Vadodara 1457 1245 138 1420 1214 163 1202 1039 137
33. Varanasi 309 107 218 333 150 238 394 257 249
34.  Vijayawada 1272 1359 274 1253 1421 201 1256 1238 205
35. Visakhapatham 1571 2013 281 230 165 65 1721 1960 458

ToTaL CITES: 65393 57357 12664 59682 50328 12039 50372 51024 12294

Source: ‘Accidental Deaths and Suicides in India’



